
 36  Papers  Laid

 [Sh.  रि.  Namgyal]

 (d)  (i)  Annual  Accounts  of  the  Paradip
 Port  Trust  for  the  year  1986-87

 together  with  the  Audit  Report
 thereon.

 (ii)  Review  by  the  Government  on  the

 Audited  Accounts  of  the  Paradip
 Port  Trust  for  the  year  1986-87.

 {Placed  in  Library.  See  No.  LT-5882/

 88}

 (15)Two
 Statements  (Hindi  and  English

 versions)  showing  reasons  for

 delay  in  laying  The  paprs
 mentioned  at  (14)  above.

 [Placed  in  Library.  See  No.  LT-

 5881.0  8  5882/88]

 12.05  hrs.

 BUSINESS  ADVISORY  COMMITTEE

 Fifty  Second  Report

 [English]

 THE  MINISTER  OF  PARLIAMEN-

 TARY  AFFAIRS  AND  MINISTER  OF  IN-

 FORMATION  AND  BROADCASTING

 (SHRI  H.  K.  L.  BHAGAT):  ।  beg  to  move:

 “That  this  House  do  agree  with

 the  Fifty-second  Report  of  the

 Business  Advisory  Committee

 presented  to  the  House  on  the

 6th  April,  1988.”

 MR.  SPEAKER:  The  question  is:

 “That  the  House  do  agree  with

 the  Fifty-second  Report  of  the

 Business  Advisory  Committee

 presented  to  the  House  on  the

 6th  April,  1988.”

 APRIL  7,  1988  Matters  Under  344

 Rule  377

 The  motion  was  adopted.

 {  Translation)

 SHRI  DINESH  GOSWAMI  (Guwahati):

 Sir,  the  discussion  on  Punjab  should  start  at

 20’  clock.  ः

 MR.  SPEAKER:  You  speak  to  the

 Minister.

 SHRI  DINESH  GOSWAMI:  Mr.  Bhagat,

 kindly  allow  the  discussion  on  Punjabto  start

 at  20’  clock.

 [English]

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  PARLIAMENTARY  AF-

 FAIRS  (SHRIMAT!  SHEILA  DIKSHIT):  ॥

 was  decided  in  the  Business  Advisory
 Committee.  | will  try  to  find  it  out,  but  |cannot

 promise.

 SHRI  DINESH  GOSWAMI:  Please  find

 it  Out.

 PROF.  MADHU  DANDAVATE  (Ra-

 japur):  The  Minister  is  ready.  He  is  alearned

 man.

 SHRIMATI  SHEILA  DIKSHIT:  ॥  the

 hon.  Speaker  is  ready  to  change  the  time  for

 a  discussion  on  Punjab,  ।  have  got  no  objec-
 tion.

 MR.  SPEAKER:  Now  the  House  shall

 take  up  matters  under  Rule  377.

 12.07  hrs.

 MATTERS  UNDER  RULE  377

 ।  Translation]

 (i)  Shortage  of  drinking  water  on

 Mahadev  Road,  Rakabganj  Road  and

 nearby  areas  in  New  Delhi


